
 

HIGH COURT OF DELHI AT NEW DELHI 

  

               No. 938 DHC/Genl./Motorcycle/2013-14 
               Dated : 08.11.2013 

 

TENDER NOTICE 

 

  Sealed Quotations are invited for purchase of six motorcycles having 125cc and having 
storage attachment as an accessory (on DGS&D rates if any) for official use of this Court.  
However, initially only three motorcycles are likely to be purchased. 

Interested parties may submit their quotations in sealed cover super scribing thereon 
“QUOTATION FOR PURCHASE OF TWO WHEELER MOTORCYCLE” and addressed 
to the Assistant Registrar (Genl.), Room No. 6, Ground Floor, Administrative Block, Delhi 
High Court, Sher Shah Road, New Delhi-110003 on or before 25.11.2013 till 04.30 P.M.  

This Court reserves its right to accept or reject any or all quotations without assigning 
any reason. 

                         Sd/- 

        (Kaushlya Verma) 
        Assistant Registrar (Genl.) 

      Administrative Block 
 Delhi High Court, New Delhi 

        www.delhihighcourt.nic.in 
 


